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(2) That at pagE: 1, line 14, for 
the figure '1980' the figure '1981' ,be 
substituted.' 

'The Schedule 

(3) That at page 26, line 1, tor 
the word 'beilefication' the word 

cbenefication be substituted'." 

The motion was adopted. 

:MR. DEPUTY-SPEAKER: We shall 
now take up the amendments made 
by Rajya Sabha. 

Enacting Formula. 

MR. DEPUTY -SPEAKER: The 
question is: 

"That at page 1, line 9, faT the 
word 'Thirfy-first' the word 'Thirty-
sE:cond' be substituted.' 

The motion was adopted. 

Clause 1 

MR. DEPUTY -SPEAKER: The 
question is: 

"That at page 1, line 14, for the 
figure '1980' figure '1981 be sub-
stituted" 

The motion was adopted. 

The Schedule. 

MR. DEPUTY -SPEAKER: The 
question is: 

"That at page 26, line 1, for the 
word 'benefication' the word 'bene-

ficiation be substituted" 

The motion was adopted. 

SHRI BiUSHMA NARAIN SINGH: 
I beg to move: 

"That the amendments made by 
Rajya Sabha bE: agreed to." 

MR. DEPUTY-SPEAKER: The 
question is: 

"That the amendments made by' 
Rajya Saibha in the Bill be agree 
to". 

The motion was adopted. 

MR. DEPUTY-SPEAKER: ~ 

we shall move to the next item NO. 13,. 
discussion and voting on-the Demand 
for Grants under the Control of the. 
Ministry of commerce, 

DR. :SUBRAMANIAM SWAMY; 
Sir there is an irregularity. The 
~  has to pass the Bill, as amend-

ed. 

MR. DEPUTY-SPEAKER: The: 
Bill was already passed; only the 
amendments made by the Rajya 
Sabha have to be ~  to and that, 
has been done. 

*DEMANDS FOR GRANTS, 1981-82" 

MINISTRY OF COMMERCE 

MR. DEPUTY-SPEAKER: The 
House will now take up discussion and. 
voting on Demand Nos. 11 to 13 re-
lating to the Ministry of Commerce 
for which 6 hour have been allotted_ 

Hon. Members whOse cut motions-
to the Demands 'for Grants have been 
circulated, may, if they desire to 
move their cut motions, send sliPS to 
the Table within 15 minutes indicat-
ing the serial numbers of the cut, 
motions they would like to move. 

A list I{)f cut motions treated as'; 
moved will be put up on the notice 
board shortly. In case any MembE:r' 
flnns any discrepancy in the list, he 
may kindly hring it to the-notice. of-
the officer at the Table. 

Motion moved: 

"That the respective sums no' 
exceeding the amounts on 'Revenue 
Account and Capital Account shOwn. 

*Moved with the recommendation the President. 



D.G. Min. of CHAITRA 2, 1903 (SAKA) Commerce 

in the fourth column of the Order 
Paper be granted to tne President 
·,out of the Consolidaed Fund of 
Jndia to complete the sums neces-
:sary to defray the charges that will 
.come in course o'f payment during 

the year ending the 31st day of 
March, 1982, in respect of the heads 
of demands entered in the second 
column thereof against Demand 
Nos. 1'1 to 13 relating to the Min-
istry of Commerce." 

Demands for grants, 198-82 in respect of the Ministry of Commerce submitted to the Vote 
of Lolc Sabha 

No. of 
Demand 

Name of Demand Amount of Demand for 
Grant on account voted by 
the House on 13-3-1981 

Amount of D"mand for Gran't 
to ~ sulJ nittC"d to t' e vote 
of the Hou e 

2 

'MINISTRY OF COMMERCE 

1 J. Ministry of Commrce 

12. Foreign Trade and Export 
Production 

"3. 'I extiles Handloom and 
Handicrafts 

Revenue 

Rs. 

30,52,000 

76,66,09,000 

53,-1-0,34,000 

SHRr SUBODH SEN (Jalpaiguri): 
Mr. Deputy-Speaker, Sir, I have gone 
through the report circulated by the 
Ministry of Commerce on Friday and 
I have also gone t!u:0ugh that portion 
<0'1 the Economic Survey which deals 
with the CommercE:. Some very im-
portant revelations ha me out. 
.our position is like a proto ype of the 
Indian soc ety. The poor mother re-
'.:mains in the village. Her son goes 
to the town. He earns and succours 
'the mother by sending remittances. 
And if the boy is thrown out of em-
ployment, what will happen to that 
old mother? You will find, Sir, from 
the figures given in th Economic Sur-
vey in regard to Exports. In 1979-80 
"Exports totalled Its. 6,428 crore re-
"Cording 112 per cent increase over the 
!figure Of Ra. 5,72·6 crore for 1W78-79. 
~  adjusting the price increase, the 
volume of exports totally declined. 
& also in 1980-81, the perfonnance 
. unt:nued to be s1uggish and the 

3 4 

-,------

Capital Revenue Capital 

R s. Rs. Rs. 

1,52,60,000 

10,39,67,000 383,3°,44,000 51,98,33,000 

8,40,33,000 88,01,71,000 42,01,62,000 

overall increase is expected to be 
10 per cent in value terms implying 
continued stagnation in volume 
terms. These are on record of the 
Economic SUrvey. There'fore, Sir, as 
a matter of fact, the prospect for US 
in Commerce, in export is rather 
bleak and none-too-happy at all. As 
for the year 1980-81 in regard to im-
port, it says: 

"The Import bill is expected to be 
about Rs. 1,300 crore. The trade defi-
cit is likely to exceed Rs. 4,000 crore. 
With the surplus On net invisibles 
remaining roughly at last years level, 
the current amount of deficit will be 
over Rs. 2,000 crore. 

~ , we ~ not an imperialist coun-
try; we are not B:r:itishers of the 
olden days when they could live on 
cuPen ~ , all ~  of ~  

W10uld go to Britain, what was known 
as Home ~~ , ,tri):mte Ind.ia ~~  
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etc. Our men abroad, specially in 
the Gulf countries are earning at a 
\Certain level and if the son df the 
idow, if these boys, these perSons, 
these Indian citizens got thf:ir jobs 
acked then what will happen? I am 
happy' thai the Economic Survey 
gives  a warning. I quote: under the 
sub-heading, Outlook for 1981-82, it 
says: 

"The resulting deterioration in 
terms of trade means a ~  trade 
deficit at current prices. On the 
other hand, export volumes will be 
constrained by the likely recession 
in world demand conditions and 
the increase in protectionism. It 
will be unrealistic to expect any 
significant growth in the net sur-
plus On ~  in the coming 
years. The growth in foreign re-
mittances had already levelled off 
in 1978-79, and in view of the con-
siderable uncertainties regarding 
ability of the Gulf countries to ab-
sorb more labour, a continued 
growth under this head cannot be 
expected. Interest earnings from 
reserves will also decline in the 
~  These considerations point 
to the continued' difficulties on the 
external payment front for some 
yearS to come!"' 

I am happy that this warning has 
been given. 

But, Sir, ODe thing has not been 
taken account of. That is the present 
periOd is characterised by four fea-
tures-recessionary trend throughout 
the world, inflationary pressure, pro-
tectionism resorted to by developed 
countries who are virtually carrying 
on tariff warfare and stagnation. 
TheSe fOur features taken together 
will indicate that there has been a 
deepening of the econo!llic crisis. And 
I may teU you that this has ibeen pro-
cted into political affairs also. You 
will find t'he other day Mrs. That-
cher, Prime Minister o'/. the United 
Kingdom stnssed that North Atlantic 
~  Organisation should conern 

themselves not only with the Mem_ 
bers of the NATO, but also it ~ 

seek to protect their interest. What 
does it mean? It means that dur-
ing emergency, NATO will ~ asked 
to look after British Interests in the-
Middle East. We have seen in the 
papers to-day also that America is 
trying to arm Pakistan. What . are' 
the ostensible reasons? They are: to 
get a base nearer the Sovif:t Union, 
to get a baSe nearer Afgha.nistan and 
to keep the route, from the oil ex--
porting countries to America, free and 
without disturbance. 

So, We are passing through a-. 
period when anything may happen. 
When we lay down a strategy for ex. 
port we must take all these things. 
into' consideration. This has been lost' 
sight of in the report on the Ministry 
of Commerce. 

As to ou trade,  I should refer to 
chart No. 6.10 at pagf: 127 of "Eco-
nomic survey". What are the main 
itoems of our export? In the chart, 
under the head "Incfia's share in. 
world exports of principal commodi-
ties in 1979 it is said: Tea-23.8 per 
cent; spice 20.0 per cent; Leather ~  

per cent; cotton fabric woven 5.1 per 
.cent; iron ore 5.1 per cent and rice-
5.7 per cent. An other items are be_ 
low 5 per cent. 

What engineering merchan-
dise? ries other than ~  

0.1 per cent; and electric machinery 
and" appliances 0.1 per cent. So, even 
after 33 years of indepe:ndence, we 
are still exporters of primary pro-
ducts. We are still exporters of food-
stuffs and primary products. like lea-
ther, skin etc. 

We have really gone into the engi-
neering industry, we have gone intO" 
the metallurgical industry, and we-
haVe gone into tlie heavy electrical in. 
dustry. It is all true-. But in today' 
context where do we stand only 0.1 
per cent of Machinery, other than-. 
electrical, is exported' oy us, and elec-
trical appliance ~ to; the extent of D.E. 
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per cent. So, basically the Indian 
economy is languishing, as during the 
days of colonialism. This point should 
not be lost sight of. 

As regards the direction of India's 
trade, it is true that now we don't 
wholly depend upon U.K. and other 
Western countries. It is true; but still 
in the chart at 6.9 given at page 125 
of Economic Survey, countries have 
been cla sified under certain heads, 
viz. "USA; Canada; ECM countries" 
etc. It is seen that with the excep-
tion of ESCAP countries and others, 
in respect of all the other countries 
we are running into a trade -deficit. 
This is not very good. 

As regards prices, I should say that 
inflationary pressure is there through-
out the world. But what do we get 
for the merchandise that we export? 
We are purchasing at a higher rate. 
But the merchandise that we export 
is not fetching the price which it 
should, in an inflationary market. 
Through this method also, the whole 
plunde . s still going on. 

When I come to the price I shall 
speak of tea also. We produce most 
of the tea and export it, but the 
foreign companies and its Indian sub-
sidiaries are stiJl holding the control. 
We find t,hat a peculiar condition has 
arisen when the producers, particular-
ly the small and medium do not get 
a proper price. The consumers do not 
get tea at a cheaper rate. But the 
traders like Brooke Bond and Lipton 
get away with the booty. 

When it is sold at an auction, it is 
sold at Rs. 11 or Rs. 12 pe:r kg., but 
when it is sold in the r,et,ail market, 
it is sold at Rs. 20 or Rs. 22 per kig, 
because in between profit is being cor-
nered by the big traders like Brooke 
Bond and Lipton and others. They 
account for most of t,he tea purchased 
in the share of the 10 foremost pur-
chasers in north east India; they ac-
count for more than 40 per cent of the 
purchases of the 10 foremost ,purcha-
sers. If they opt out from the auction 
then the auction crushes down. The 

next day, banks will exert pressure 
On the small producers to clear ,their 
dues taken against hypothecation of 
the crops, They have to resort to 
distress selling. By that way, small 
and medium producers are suffering 
and they are going to ruins. 

The multi-nationals have practicallY 
,given a slip to the directiOn which 
was given under FERA at the time of 
~  Indianisation of the foreign Tea 
companies. I quote from the material 
written by a very responsible person 
Shri P. R. Sen Gupta. He is the' 
Secretary of the Tea Board and we 
wrote in Economic and PoliticaZ 
Weekly, dated 12th July, 1980. !t is 
a rejoinder to an earlier write up 
published in that paper. It sayS as 
follows: 

"Another anomaly implementation 
of FERA so far as the Tea Indus-
try is concerned is that there has 
been in the process a very substan-
tial increase in the share capital of 
the successor Indian companies over 
the original paid-up capital. This is 
because (1) a very large part of the 
valuation of the a::.sets of the erst-
while foreign  companies has been 
capitalised' and (2) the amount thus 
capitalised has been treated as con-
stituting 74 per cent of the paid-up 
capital of the would-be Indian com-
pany and the remaining 26 per cent. 
has been made up by fresh issue of 
shares in India." 

He further says as follows: 

"As a result, most of the FERA 
companies now have a much larger-
capital base than before, enabling 
them to make higher remittances on 
account of divide:nds than before 
which is quite contrary to the objec-
tives 01 FERA." 

This shows how the multinational 
companies are manipulating the auc-
tion. Now they have rnelraged their 
capital base and how they are giving 
a slip to the direction under FERA. 
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Our Government never tried to dis-
cipline these multinational 'Companies 
and their Indian subsidiaries. 

I would request the Government to 
~  whether some sort of bulk pur-
chase scheme of tea could be adopted 
as was adopted by the U.K. Ministry 
of Food during the war. At that time, 
tea gardens were given quotas and 
those quotas of tea were to be lifted 
by t e U.K . Ministry. That was done 
for ensuring the supply of tea to U.K. 

Now for giving a price support, if 
the Government comes to the help of 
the weaker sections and purchase 
every year a certain quantity of tea 
from them, then they can be saved 
from the ruins. 

This much about tea. About jute, 
I should say that the Jute Corporation 
of India has completelY failed to give 
price support to the jute growers. It 
so happened that at the time when 
jute came on the market the J .e.I. 
felt shy to go into the market. The 
private purchasers, particularly the 
agent.s of the big mill owners had at 
that time purchased the better quality 
jute and an inferior quality was al-
lowed to stay in the market, and when 
there was " crash in the prices they 
give to the J.C.I. 

If J.C. 1. purchases at least 50 per 
cent of tJ1e crop so that they can 
dictate the price to the mill owners, 
then the jute growers can be assured 
of a price. 

I should also say that in so far as 
jute industry is concerned, there has 
been a big Task Force Committee. I 
unders.tand that there was a strike in 
1979 for 50 days by the jute workers. 
An agreement was reached, and there 
was a provision that a committee for 
investigating the workload of the jute 
workers in West Bengal would be con-
stituted. That Committee has been 
constituted and when the Committee 
is almost on the threshold of finalising 
its report, it is now learnt, that the 
Task Foree has prepared a report 

saying that the whole matter should 
be looked into. In that report they 
have also stated that the machinery 
should be renovated and the velocity 
should be increased, thereby causing 
intenSification of the workload of the 
labourers. All the trade unions there 
apprehend that at least. 20 per cent 01 
the labour force in jute industry will 
be surplus and there will be retrench-
ment. It is most unfair that when 
West Bengal is having an inquiry 
completed, when they are going to 
make a recommendation, on the top 
of it, a Central recommendation is 
made with the purport of intensifying 
the labour of the worker . Then that 
will practically help the big jut.e mill 
owners and may will go at once for 
retrenchment of workers. So, that 
will cause havoc to the jute indus-
try; that will cause dislocation; that 
will give rise to unhappy repercus-
sions and r would say that the 
workers will resist it tooth and nail 
and -there will be dearth in jute ex-
ports. 

Before I end, I think the Govern·· 
ment should take adequate steps to 
protect the workers, to ported the 
small scale producers so that they do 
not suffer a.nd multi-nationals and big 
guns cannot dominate our industry. 
With these words, I conclude. 

SHRIMATI GEETA MUKHERJEE: 
(Panskura): I beg to move: 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to nationalise export 
and import trade] ( 1 ) 

"That the demand under the head 
Foreign Trade and Export Produc-
tion be reduced to Re. 1" 

rFailure to nationalise sick tea 
gardens of West Bengal] (4) 

"That the demand under the head 
Textile:s, Handloom and Handi-
crafts be reduced to Re. 1" 

[Failure to supply yarn to the 
handloom weavers at reasonable 
price in West Bengal] (13) " 
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"That the demand under the 
head Textiles, Hondloom and 
Handicrafts be reduced to Re. 1" 

[Failur to supply raw mate-
rials at reasonable Price to 
artisans] ( 14) 

IIThat the demand under the 
head Textiles, Hondloom and 
'Handicrafts be reduced to Re. I" 

[Need to nationalise Mohini 
J\.W.ls Ltd. at Belghoria, 24 Par-
gans, VIes Bengal] (15) 

"That the demand under the 
head Textiles, Hondloom and 
Handicrafts be reduced to Re. I" 

[Failure to protect handloom 
industry] (16) 

"That the demand under the 
head Textiles, Hondloom and 
Handicrafts be reduced to Re. 1" 

[Failure to ensure remunera-
tive prices to jute growers] (17) 

"That the demand under the 
head Textiles, Handloom and 
Handicrafts be reduced to Re. 1" 

[Failure in nationalising jute 
industries] (18) 

"That the demand under the 
head Textiles, Handloom and 
Handicrafts be reduced to Re. 1" 

[Need for increasing purchase 
price of jute through Jute Cor-
poration of India] (19) 

"That the demand under the 
head TeJctiles, Handloom and 
Handicrafts be reduced to Re. 1" 

[Need for canalisation of buy-
ing of raw jute by jute mills 
compulsorily through Jute Cor-
porat· on of India (20) 

SHRr R. L. P. VERMA (Kodar-
rna) : I ,beg to move: 

U1fuat the demand under the 
hpad Ministry of Commerce be 

reduced to :Re. 1" 

[Failure of MITCO to recog-
nise the Mica Mazdoor 800gh of 
Gudur CA. P.) which has enrOl-
led 2500 members out of total 
strength of 3000 workers in An-
dhra Prade:sh] (21) 

"That the demand und r the 
head Ministry of Commerce ,be re-
duced to Re.l" 

[Failure to give representation 
to Mica Mazdoor Sangh (affilia-
ted with B.M. S.) Gudur in the 
Mica Advisory Committee of 
the Ministry of Commerce] (22) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure of M!·TCO to allow 
the exporters of mica to open 
parellel office at Brussels as 
per 50: 50 sharing formula] (23) 

"That the demand under the 
head Ministry of Commerce be re-
duced to Re. 1" 

[Delay in submitting the Re-
port of Mica Fact Finding Com-
mittee constitute:d in the year 
1978 fOr developing mica indus-
tries] (24) 

"That the demand under the head 
Ministry of Commerce be reduced 
to Re. 1" 

[Delay in submission of Swa-
minathan Committee's report for 
boosting up mica industry] (25) 

"That the demand der the 
head Ministry of Commerce be 
reduced to Re. I" 

[Failure to start coustruction, 
work of Mica Paper Factory and 
Glass Bended Mica Factory at 
Kodarma] (26) 

"That the demand under the head 
Foreign Trade and Export Produc-
tion be reduced to Re. 1" 

[Failure of Mica Trading Cor-
poration to systematise the dis-
tribution of orders betw n the 



D.G. Min. of MARCH 23, 1981 Commerce 372 

exporters and dealers of 
oWners] (27) 

mica 

"That the demand under the head 
foreign Trade and Export Pro-
duction be reduced to Re. 1" 

..It allure Of MITCO to increase 
production from mica mines to 
meet the higher export commit-
ment] (28) 

"That the demand under the head 
Foreign Trade and Export Produc-
tion 'be reduced to Re. 1" 

[Failure of MMTC to check 
under invoicing and evasion of 
export and import duty to the 
tune of crores of rupees from the 

Exporters and importers of stain-
nle3s steel sheets and pIa es) 
utensils by canalising 100, export 
and import] (29) 

"Tha t the demand under the 
head Foreign Trade and Export 
Production be reduced to Re. 1" 

[Failure to control the standard 
of quality of utensils (stainless 
steel manufactured for export 
by different parties and allowing 
them to import 10 per cent more 
than their export on OGL] (30) 

"That the demand under the 
head Ministry of comme:rce be redu-
ced to Rs. I" 

[Deflating the figures of cost of 
production of Jute to protect the 
interests of indUiStrialists] (32) 

"That the demand under the 
head Ministry of Commerce be re-
duced to Rs. I" 

[Failure to set up of Jute Board 
for all round development of jute 
industry] (33) 

'That the demand under the 
head Ministry of Commerce be 
reduced to Re. I" 

[Failure to encourage the pro-
duction of cheap controlled. cloth 
(34) 

--
"That the demand under the 
head Ministry of Commerce be re-
duced to Rs. 1" 

[Failure to take over the Binny 
Mills and other sick mills] (35) 

"That the demand under 
head Ministry of Commerce 
reduced to Re. I" 

the 
be 

[Failure to nationalise the jute 
industry] (36) .. 

"That the demand under tht. 
head Ministry of Commerce be 
reduCed to Re. 1" 

[Failure to check the exploita-
tion of jute growers by the Jute 

mill owners] (37) 

~ R. K. MHALGI (Thane): I 
beg to move: 

"That the demand under 
head Ministry of Commerce 
reduced by Rs. 100" 

the 
be 

[Need to appoint 'consumers' 
representatives on the Textile 
Committee] (3) / 

SHRI T. R SHAMANNA (BaRga-
lore South): I beg to move: 

"That the demand under the 
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to get favourable ba-
lance of trade to India] (38) 

"That the demand under the 
head Ministry of Commerce ~ 

reduced by Rs. 100" 

[Failure to give better facilities 
to exporters to earn ~ foreign 
exchange] (39) 

"That the demand under the 
head Ministr.y of Commerce be 
redqced by Rs. 100" 

[Failure to make numeber ot 
sick cotton textile mills in the 
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country to become economically 
viable.] (40) 

"That the demand under the 
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to frame and work 
out project3 to export profitably 
the exportable minerals like iron 
ore] (41) 

"Th:lt the demand under 
head Ministry of Commerce 
reduced by Rs. 100" 

the 
be 

[Failure to take effective mea-
sures to increase the production 
of exportable commodities like 
tea, coffee, jute and rubber to 
build up our foreign exchange 
reserves] (42) 

"That the demand under the 
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to develop handicrafts 
in a coordinated way to help 
artisans and the trade] (43) 

"That the demand under the 
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to tone up the work-
ing of State Trading Corporation 
and Minerals and Metal Trade 
Corporation to build up our for-
eign trade to rt;he best advantage 
of the country] (44) 

"That the demand under the 
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure of Government to 
have proper control over TTade 
Fair Authority in respect of ad-
ministration and staff matters] 
(45) 

"That the demand under the 
head Minist,ry of Commerce be 
, reduced by Rs. 100" 

[Failure to tone up the admi-
nistration of Tobacco Board by 
giving representation in an equi-
table way, and taking steps to 
grow quality tobacco for internal 
and external use] ( 46) 

"That the demand under the-
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to solve difficulties of 
handloom weavers and also to 
provide them full employment] 
(47) 

"That the demand under the 
head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to take effective steps 
to make National Textile Cor-
poration to help large number of' 
textile mills economically 
viable] (48) 

"That the demand under 
head Ministry of Commerce 
reduced by Rs. 100" 

the 
be 

[Failure to take action against 
Jute CorporatiOn of India for 
heavy loss that it is incurr-
ing] (49) 

"That the demand under the 
head Ministry of Commerce be' 
reduced by Rs. 100" 

[Failure to take action against 
Central Silk Board which has 
failed to control the price stabi-
lity of silk products] (50) 

SHRI K. A. RAJAN (Trichur): 
I beg to move: 

"That the demand' under . ~ 

head Ministry of CommerCe be re-
dU1:ed to Re .1" 

[Failure to stop the import of" 
rubber and protect the rubber-
growers] (51) 
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"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to give financial grants 
to Kerala State to stock hand-
loom goods and protect handloom 
weavers] (52) 

"That the demand under 
head Ministry of Commerce 
reduced to Re. 1" 

the 
be 

[Failure to streamline the 
working of the:' State Trading 
Corporation] (53) 

"That the demand under the 
head ,~  of Commerce be re-
duced to Re. I" 

[Failure to ensur e remunera-
tive prices to jute growers] (54) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. I" 

[Failure to streamline the 
working of the Tea Board] (55) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. l' 

[Failure to 
working of 
Board] (56) 

streamline the 
the Cardamom 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. I" 

[Failure to protect the: cashew 
industry by indulging a rational 
import of raw cashew nuts] (57) 

"That the demand under the 
; head Ministry of Commerce be 
. reduced to Re. 1" 

[Failure to protect the cashew 
. industry by eanalisimg the whole 
import. of raw nuts throu, h a 
: public agency] (58) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to get favourable 
~  of trade for India] (59) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re 1" 

[Failure to check imbalances in 
our Export Import trade] (60) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to accelerate the ex-
por t of marine products] (61) 

'That the demand under 
head Ministry of Commerce 
r educed to Re. I" 

the 
be 

[Failure ~ find out new mar-
kets for marine products in for-
eign countries] (62) 

"That the demand under the head 
Ministry of Commerce be re-
duced to Re. 1" 

[Failure to give raw materials 
to artisans at a reasonable price] 
(63) 

"That the demand under the 
Ministry of Commerce be reduced 
to Re. I" 

[Failure to protect handloom 
industry] (64) 

"That the demand under 
bead Ministry of Commerce 
reduced to Re. I" 

the 
be 

[Failure to supply yam to the 
handloom weavers all over the 
country] (65) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to give cash ~  

to handloom ~  {66) : 
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"That the demand under the 
.- head Ministry of CommerCe be 
' reduced to Re. 1" 

[Failure to streamline export 
and import trade] (67) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to 
tea gardens in 

nationalise sick 
Kerala] (68) 

"That the demand under 
head Ministry of Commerce 
reducE:d to Re. 1" 

the 
be 

[Failure to encourage produc-
tion of controlled cloth] (69) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. I" 

[Failure to nationalise the tex-
tile industry] (70) 

"That the demand under the 
head Ministry of Commerce be 
reduced to R . l' 

[Failure to streamline the 
working of the Coffee Board] 
(71) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to streamline the 
working of the Rubber Board] 
(72) 

SHRI GEORGE JOSEPH MUN-
nACKAL (Muvattupuzha): I beg to 
move: 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to stop the import of 
rubber and save foreign ex-
change] (73) 

"That the demand under the 
': head Ministry of Commerce be 

reduced to Re. 1" 

[Failure to give spraying sub .... 
sidy to rubber growers and en-
courage rubber production] (74) 

"That the demand under the 
head Ministry of Commerce be ' 

, reduced to Re. 1" 

[Failure to give subsidy for 
exporting cocoa products] (75) 

"That the demand under 
head Ministry of Commerce 
reduced to Re. I" 

the 
be ' 

[Failure to stop the import of ' 
coconut oil and copra] (76) 

"That the demand under the ' 
head Foreign Trade and Export Pro .. · 
duction be reduced by Rs. 100" 

[Failure to take effective steps 
to gain self-sufficiency in rub .... 
ber] (77) 

I 
"That the demand under the 

head Foreign Trade and Export 
Production be reduced by Rs. 100" 

[Failure to export cocoa bE:ansJ 
(78) 

"That the demand under the 
head Foreign Trade and Export 
Production be reduced by Rs. 100" 

[Failure to stop the import of 
nut-meg and cloves] (79) 

"That the demand under the 
head Foreign Trade and Export 
Production be reduced by Rs. 100'" 

[Failure to establish Pepper 
Board fOr the promotion of pep-
per production and market-
ing] (80) 

"That the demand under the-
head Foreign Trade and Export 
Production be reduced by Rs. 100" 

[Failure of STC to purchase' 
ginger and turmeric at a Fair · 
rate for exporting] (81) 

"That the demand under the 
head Foreign Trade and Export 

. Production be reduced by Rs. 100'" 
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[Failure to stop the import of 
rubber thread which is produc-
ed sufficiently in our country] 
(82) 

SHR! SUBODH SEN (Jalpaiguri): 
b g to move: 

"That the demand under the 
head Ministry of Commerce be 
red uced to Re. 1" 

[Failure to assure adequate 
supply of tea to domestic consu-
mers at a cheaper rate] (83) 

"That the demand under the 
head Ministry of Commerce be 
red uced to Re. lit 

[Failure to examine as to why 
the retail market of tea goes 
high in spite of a fall in price in 
the tea auction] (84) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[F'ailure to protect the small 
and medium producers-of tea 
from the multinational tea trad-
ing firms] (85) 

"That the demand under the 
bead Ministry of Commerce be 
l'educE.d to Re. 1" 

[E'ailure to protect the jute 
growers from the jute traders and 
just mill owners by lifting at 
least 50 per cent of the crop at a 
remunerative price] (86) 

"That the demand under the 
head Ministry of Commerce be 
.red uced to Re. 1" 

[E'ailul'e to nationalise jute 
industry] (87) 

"That the demand under the 
bead Ministry of Commerce be 
reduced to Re. 1" 

[Failure to check the declining 
trade in the export of quinine' 
sails from the district of DarJe-
~  (88) 

"That the demand under the 
head Ministry of Commerce be 
reduced to Re. 1" 

[Failure to adopt speedy mea-
sures to take over closed and 
sick tea gardens in West Bengal 
Assam and other States] (89) 

('That the demand under the 
head Ministry of Commerce be 
reduced to Re. l" 

[Failure to nationalise tea 
plantations owned by the mul-
tinationals and big monopoly 
houses (90) 

SHRI RAM AVATAR SHASTRI 
(Patna): I beg to move: 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to solve the problems 
of the weavers in the country] (98) 

"That the demand under the 
Head Minis ry of Commerce be 
reduced to Re. 1." 

[Failure to give priority to 
handloom weavers in grant of 
assistance] (99) 

"That the demand under ~  the 
Head Ministry of Commerce "be 
reduced to Re. I" 

[Closure of a number 01 small 
scale mica units as a result, , of 
failure to ensure ~  
prices to small mica traders (100) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to promote silk i!ldus-
, try in the country] (101) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1/' 
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,/ 

[Failure to increase exports 
of ~  to the Soviet Union and 
socialist countries] (102) 

"That the demand under the 
Head Mini:;try of Commerce be 
reduced to Re. 1." 

{Failure to avert the crisis in 
mica trade (103) 

"That the demand under the 
Head Ministry of Commerce be re-
duced to Re. 1.' 

[Failure to giVe remutlerative 
price to jut€; growers] (104) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to formulate a policy 
10 produce coar-se cloth instead 
of fancy cloth] (105) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to ¥e. 1." 

[Failure to nationalise textile 
industry] (l06) 

"That the demand under the 
Head Minjstry of Commerce be 
reduced to ~  

[Failure to nationalise jute 
industry (107) 

"That the_ demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to use Hindi in 
various departments under the 
Ministry of accordance w :th the 
provisions of the official Langu-
ages Act, 1963] (l08) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. "1." 

. {Failure to give effect to sec-
11On, (33) of the Official Languages 
Act, 1963 by the Ministry] (l09) 

"Th H at the. demand under the 
ead Ministry of Commerce be 
reduced to Re. 1." 

[Failure to check malpractices 
arising out of over-invOlcmg 
and under-invoicing] (110) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Tarnishing the image of India 
by exporting sub-standard Indian 
goods] (111 ) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to nationalise the 
entire import and export trade]112 

"Tha t the demand under the 
Head Ministry of Commerce be re-
duced to Re. I." 

[Failure to nationalise the 
foreign trade] (113) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[N eed to make the offices of 
Commerce Ministry abroad more 
effective] (114) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Payment of heavy amount of 
compensation to industrialists in 
the name of taking over of sick 
industries by Government] (115) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

Failure of the Government to 
purchase the cloth weaved by 
weavers] (116) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to supply cotton yarn 
to weavers at cheap rate] (117) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

(Failure to increase export of 
mango lichi and banna] (118) 
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"That the demand under the 
Head Minis try of Commerce be 
reduced to Re. 1." 

rFallu;:c to nationalise tea in-
dustry] (119) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Failure to ensure loans to 
weavers from banks] (120) 

"That the demand under the 
Head Ministry of Commerce be 
reduced to Re. 1." 

[Need to waive the loans of 
crisis stricken weavers] (21) 

"That the demand under the 
Head Ministry of CommerCe be 
reduced bq Rs. 100." 

[Failure to ensure 
tive prices to rubber 
(122) 

remunera-
growers] 

"That the demand under the 
Head Ministry of Commerce be 
reduced by Rs. 100." 

[Failure to check exploitation 
of tobacco cultivators] (123) 

"That the demand under the 
Head Ministry of Commerce be 
reduced by Rs. 100." 

[Failure to check malpractices 
in Tea Board] (124) 

"That the demand under tl1e 
Head Ministry of Commerce be 
reduced by Rs. 100" 

[Failure to check malpractices 
in Coffee Board] (125) 

"That the demand under the 
Head Ministry of Commerce be 
reduced by Rs. 100.' 

[Failur to increase export of 
rubber] (126) 

"That the demand under the 
Head Ministry of Commerce be 
reduced by Rs. 100!' 

[Failure to check repatriation 
of profits by foreign tea com-
panies1 (127) 

"That the demand under the 
Head Ministry of Commerce be 
reduced by Rs. 100 . " 

[Failure to check hike in pric-
es to of tea] (128) 

'That the demand under 
Head Ministry of Commerce 
reduced by Rs. 100" 

the 
be 

[Failure to check malpractices-
in the name of weavers' Coopera-
tives] (129) 

"That the demand under the 
Head Ministry of Commerce be 
reduced by Rs. 100." 
[Failure to dislodge pleople 
aving permanent vested inter-
ests in weavers' CooperativeI 
(l03) 

"That the demand. under the 
head Ministry of Commerce be 
reduced by Rs. 100." 

[Failure to ensure loans on 
easy terms to weavers] (131) 

"That the demand under the 
Head Ministr of Commerce be 
reduced by Rs. &100." 

[Failure to check malpractices 
in the distribution of Statandard 
and ~  Cloth] (132) 

15.59 brs. 

SHRI CH1NTAMANI PANIGRAHI in the 
Chair) . 

SHRI JAGANNATH RAO (Berha-
mpur) : Mr. Chairman, I am glad 
that ~ have got an opportunity to 
speak on the demnds of this Ministry. 
The Ministry of Commerce play a 
vital role in the growth of the natio-
nal economy. I t  i3  i ncharge of 
formulation of policies of export 
trade and also implementing them. 
It is true that in the year 1979-80 
there was slight fall in the exports. 
For that there are a variety of reasons 
not because of the slackness of the 
industry or the slackness of the 
Ministry they were there, but because 
of certain circumstances, both domes-
tic and international. At home, in 
1979-80 there was a shortfall in power 
production, in coal and Cement, 
There haVe been transport -bottlene-
cks: there bas been drought in vari .. 
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ous parts of ~ c;:ountry which affect-
ed adversely; there was recession as 
a res\.llt of which there was a slug-
gish growth in the world ~  

In the face of all these circumstan-
ces' naturally aDd necessarily, the 
export trade of any country would 
be hit by these shortfalls. 
That is no reason for anyone, inclUd-
ing my friend from the opposition 
party to be disillusioned or dis-
appointed at the growth rate. Import-
ant steps have been taken by this 
Ministry in 1980 to overcome the diffi-
culties. In the last six months, we find 
a spurt in production. There is in-
crease in power supply. There is 
increaSe in coal supply. Transport 
bottlenecks have been removed and 
industrial production lias incre ed. 
With this, naturally and necessarily, 
there will be a spurt in the export 
trade of the country. India is one of 
the major exporting countries of the 
world. Our five year plans on econo-
mic development, right from the fif-
ties till doday have given us a good 
agricul ural baSe and industrial ba.s-e. 
In the field Of agriculture, in ~ ~

ties we were short of foodgrains and 
we had to import foodgrains froJP. 
abroad. But with the advent of the 
grren revolution, not only we have be .. 
come surplus itt agricultural pr.oduc-
tion but We are in a position to ex-
port agricultural products lnoluding 
rice, sugar, a -iugar products and S9 
on. In the field Of industry, the great 
colossus, Pandit Jaw&badal NehrU 
had the foresight to build up an ~ 

dustrial base. He started ~  

laboratories .and research institutes 
all over 'the country. which were res-
ponsible for creatm, a ~  tem-
per and which have .given JIS a strong 
industrial base. In the field of indu-
stry, India has made a big leap for-
ward. We are one of the industria-
lised nations in the world. We are 
the tenth. This is the ranking given 
by their developed countries. Our 
infra tructure in a'griculture and in-
du try is basically sound and We are 
Oing ahead yea; after ~ increas-
ing OUr pr()duction with scientific and 

technological developments in the 
world. But we cannot have sophisb-
cated technology for prodUction at 
home, because our production should 
be labour-intensive and only inter-
mediate technology would be necs-
sary and possible. But for export, 
very sophisticated technology is ~ 

sary because we have to compete in 
the world market. So, in the competi-

~ world today where we have to 
face competition from highly sophis-
ticated and technologically developed 
nations, it is no easy task for India 
to compete in the world market, but 
still we are doing it. Our achieve-
ments so far are very commendable 
and these would give us an impetus 
to go forward in the coming years. 

In the field 9f industry, we have 
been exporting engineering goods, 
electronic goods and other manl.lfac-
tured goods and we have been earning 
valuable foreign exchange. Last year, 
of course, there was sluggishness iP 
export trade, which will be made up 
this year, becaUse appropriate steps 
have been taken by the Government. 
The first thing that the Government 
did in 1000 after coming to power was 
to regularise the ~  of the 
capacity of the ,key industries, so t}:lat 
they could prodUce more. They have 
~  some cop.cessions to export 
ori nted industries and have taken 
~ ~  out of the operation .of th 
MRTP Act. They will not be doJllip-
ant undertak).ngs iOr the purposes of 
that Act pecause they are Wholly for 
~  purposes. They have ~  per-

~  oil-exporting countries to 
invest in equity in our 
cOlP-panies, not exceeding 40 per cent. 
These are very valuable and import-
ant concessions that have been given 
to the exporting industries so that 
they could eJ(:pand. It is 3 matter of 

~  for aU of us that our 
country which has come of a'gf! only 
recently and when the economy has 
come to take-off stage, is able to cQm-
pet with the world market in the: 
sophisticattd goods. I see no reason 
to be diffident. I hope, in the year 
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1981-82 with the measures that the 
Government has contemplated and is 
implementing, the production would 
go up and the shortfall in the export 
trade of certain things which was 
visible last year, would be made up 
this year. The exports in 1980-81 
are estimated to be worth Rs. 7100 
crores. The trade deficit has gone up-
to Rs. 4000 croreS. But that is not 
because of the bad performance in 
the export trade but because of the 
price hike in oil and import of indus-
trial raw materials from abroad which 
are affected by inflation. Therefore, 
we have imported inflation to some 
extent. With this high rate of infla-
tionary prict We had to import essen-
tial raw materials for the expansion 
of the industry and for modernisation 
of the industry. So, necessarily im-
port trade bill has gone up But that 
does not mean that the txport trade 
bill has not gone up. The jmport bill 
which has gone up,  I am sure, will 
be made up this year. In the field of 
agriculture, We have been exporting 
five to six 1akh tonnes of rice. We 
are also exporting sugar and sugar 
products. But because of the shortfall 
in the production of sugar, last year 
it could not be exported. On that 
account, we lost some income. Like-
wise, the conditions in the country 
shall also determine the level of eX-
port trade. Export of leather and 
leather goods was also limited last 
year. Even export of marine products 
:was limited. I set no reason to be 
despondent. In the field of industry, 
We have entered into joint ventures 
w' h man countries-about 207 joint 
ventures . We are participating in 
the equity by supplying capital equip-
ment and transfer of technology. It 
is only in a ew cases that the cash 
contribution has been made--perhans 
35 ~ Or so. So. India has ~  
a high level of efficienty in the field 
of industry. Other developin'g COUn-
tries look at ~ fOr pssistance. help 
and guidance . We also take up tum-

key projects in other ~  That 
shows that We are going ahead and 
keeping abreast with the scientific and 
technological developments in the 
world. Therefore, We are also com-
peting with highly industrialised 
developed countries. West Germany, 
USSR USA, UK Japan are purchas-
ing ~  from' us. What does this 
show? Unless we have come to a 
certain standard of efficiency and 
quality, those countries shall not 
accept OUr goods. Our major trade 
partners are USSR, USA, UK, West 
Germany, Japan. 50 per cent of our 
trade is with them. It came to 40 
per cent last year. It could be made 
up easily this year. Last year ,!e 
entered into an agreement with USSR 
for five years. Since December our 
trade is going up. It will be double 
or even treble. Therefore tempor-
ary shortfalls, temporary bottlenecks 
should not be taken as indicators in 
the fall of export trade. In the field 
of agriculture, also, export of sugar 
was banned last year. We hope that 
sugar production will be very high 
this year. And again, we will be able 
to export sligar. So also marine pro-
ducts canned foods and so on. Every 
possible &attempt is being made by 
the Ministry to export every item 
that is produced in the country, be it 
agricultural products or industrial 
products. So efforts are not lacking 
On the part of the Ministry to aug-
ment and boost export trade. 

I have got a few suggestions to 
make. Weare one of the largest ex-
porters of coffee, but it is now limited 
only to the three States of Karnataka, 
Kerala and Tamil Nadu. Coffee is 
grown in Orissa and Andhra Pradesh. 
In the Eastern Ghats, in the Andhra 
and Orissa border, coffee is grown in 
the Anantagiri area ot" Viza'g district, 
which originally belonged to the 
Vijayanagaram zaminlari of which 
Shri V. B. Raju was the previous 
zamindar. Similarly, coffee is grown 
in Orissa also. Coffee gi-ows well at 
an altitude of 3,000 ft. where there 
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is moistw'e. So, coffee plantations 
should be encouraged. In Jeypore 
town of Koraput division, coffee is 
grown even in the compounds of 
houses. Therefore, a serious attempt 
should be made by these two States 
10 develop coffee plantations. Once a 
seed is planted, because of the mois-
ture it will automatically grow. 

In the caSe of cashew, the theory 
that it will grow only on sandy soil 
or coastal area has been exploded. 
You can find any number of cashew 
trees in the slopes of Eastern Ghats. 
.:In 1950 these cashew trees were planted 
in the Koraput district of Orissa as a 
soil conservation measure . Now we 
find thousands of acreSe of cashew 
-tree greenery, and the State Govern-
ment is getting very good revenue 
from the sale of cashew. Therefore, 
it need not be confined to the coastal 
area. I heard over the radio that a 
sum of Rs. 38 crores are going to be 
'spent for increasing the area under 
cUltivation of cashew only in tbe 
plains of four States. I say that it 
can be tried in the hilly areas also. 
~  the Eastern Ghats of Orissa and 
Andhra Pradesh, more-so in the 
catchment areas of the hydel projects, 
cashew trees could be planted so that 
they will be a good instrument to 
prevent soil erosio.n. 

Coming to marine products, I do 
not see why the export of marine food 
products and shrimps and the canning 
jndustry should not be increased. Co-
operatives of fishermen sh\')uld be for-
med in the coastal areas, particularly 
in the East Coast. In the West COa!t 
there are some co-operatives and I 
had occasIon to. visit some of them. 
They are exporting canned shrimps. 
Since we haVe such a Ion coastline we 
should take full advantage of it ~  

develop our export trade of marine 
and Canned food. 

We have got a very good potential 
far export trade. VVe can be confi-
dent that the trend win improve in 

the years to come, because the poli· 
cies adopted by the Government in 
the recent months are productive 0 
good results, and I am sure the year 
1981-82 will be an year of boom for 
export trade for India. 

I have great pleasure in supporting 
the Demands for Grants of this Minis-
try. 

SHRI P. ANKINEEDU PRASADA 
RAO (Bapatla): Mr. Chairman, Sir, 
at 'the outset, I would congratulat-a 
the Minister for his able performance 
and his ability to push up thE' exports 
and restrict the imports to the extent 
possible thus maintaining our trade 
balance' at a proper level. The situa-
tion in the world is such, with reces ... 
sion on one side and inflationary 
trends on the other. The developed 
countries are trying to exploit the 
developing and under-developed 

countries. 

The prices of commodities which 
wt have to import necessarily such 
as oils and other essential items are 
going up very high in the worJd mar. 
ket. In these circumstances, the 
Ministry is able to steer us out of the 
crisis that was created before thig 
Government came into power. 

Regarding growth rate in respect of 
many of the exports of traditional and 
non-traditional items, performance is 
not bad. In some of the cO'mmodities 
which are out of reach of the Gov-
ernment there may be a little slug-
'gishness' but it does not limit to thia 
country' alone. It is the same situa-
tion whiCh all the countries are fac-
ing in the international trade. In 
rtspect of some of the items there i 
a remarkable increase in the growth 
rate fur which we have to appreciate 
the performance of the Ministries. A 
far as the Commerce Ministry is con-
cerned, as you know it is a liaison 
Ministry and the performance of the 
Commerce Ministry depends up{)n the 
performance of the other Ministrie3 
as well as that of industrIes whic 
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produce goods for export and the in-
tries which consume the imported 

oods. So, Sir, taking into conside-
ration the overall position and the 
.. ituation that is prevailing in the 
ountry during this year with too 
many power-cuts, too many labour 
troubles, with drought here and there, 
with all these ha.ndicaps, the Ministry 
is steering Us properly throqgh the 
isis and I thank the Ministry for 
the same. 

In order to improve our positioz;>., 
we have to keep on increasing; our 
ecrcports. For incl'easing our expod;s, 
retaining the traditional markets 
which we are having, we have to 
Explore the new markets also. This 
is a tricky process. In the world of 
competition, We have to compete with 
the developed countries with vast re. 
&OUrces and technical know-how and 
H their Governments want, they will 
be able to solve their problem by 
financing the internal exporters, by 
giving concessions to the exporters. 
]n this connection, there should be a 
contin{ious effort to increase our ex-
ports by methods which aTe called 
Export promotion methods. With the 
new policies laid down, with the new 
}:rocedures adopted by the Govern-
ment this year, we are 'ib1e to keep 
p the tempo, but at the samt time 
J want to bring to the notice of the 
Ministry some commodities on which 
hey have to lay a little mOre stress. 
As we know, this is a country which 
produces more agricultural products-
that is the best asset we are having-
nd we have to make use of the poten-
ialitie of producin'g more agricul-
ttlf 1 commo ities to solve OUr inter-
national problems such as to meet our 
import bills. The import bills are 
oint! up not at our ~, out at 
the pleasure of the exporting coun-
tries. What have the oU .. producing' 
countri done today Or what sOme 
oth r countries will be doing to-
morrow? So, in order to come out 

of the whirl pool, in order to meet. 
our increasing impart demand, we. 
ought to keep on continuing OUr ex-
pons keeping in view our national 
interest, not on items such as engi-
neering goods where we have not been 
able to stand the competition in the 
world mark ; advanced countdes. 
are able to produce ~ because they 
have a better and advance knowledge. 
We can certainly do better in so far 
as agricultural products are concern· 
ed. We are not taking proper steps". 
at a time We were in need of foreign 
excl;lange to meet our import bin. 
'!!here are items which are produced 
in ttlis country by which We can have 
valuable foreign exchange in export 
market. We are putting some cuts in 
the name of domestic consumption. It 
is a fact that domestic consumption 
has to be taken care of. But our' 
effort should be to keep the supply 
position in tact not by cuting our ex-
port but by producing more and (·x-
porting more. Take or instance the 
commodity like sugar. We can grow 
sugar in abundance. If proper support 
price is given to the agriculturists, if 
proper atmosphere is created and if 
proper incentives are 'given to them 
to produce more, We can not only 
meet the needs of the country but 
also we can produce a l{ood amount 
for export also. 

To catch the market-is a very tricky' 
thing. It should be our first effort to 
keep the traditional market. Once 
we lose the traditional market and it 
some other country supplies that com-
modity, it would be difficult to recc;tp-
ture that market again. More sugar 
caR be prodl,lced in this country, we 
may say that we are going to have 
bumper crop this year. That means we 
are ~  more production and have 
surplus to our requirements. But y-
arn doubtful whether We will be able 
to recapture the market as somebody 
else has already captured the market. 
Somebody else has-been supplying as 
we failed to supply continuously. Now 
they may not be taking from us. 
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'want to impress upon you, in the 
"name of domestic consumpt.i.on let us 
not try to cut shOrt our exports es-
pecially in the agricultural commodi-
·ties where We can produce in abund-
ance, where potentiality is there in 
the country, whereby giving incentive 
we can produce agricultural com-
medities mOre in this country. 

If such a situation comes, we should 
..at least grow more and mOre by giv-
ing better price to them and 'not to 
buy the goods of the foreign market. 

There are certain other essential 
'terns. In the name of consumption 
We are barming them. If w-e are ex-
.porting s'ome of those items th-ey will 
.fetch four times the value. Take for 
instance the seeds like ground nuts 
and other things which are being used 
in the name of self-sufficient for 
vegetable oil which are not available 
fOr export. But even by banning It 
We are not able to achieve self suffi-
ciency. But by exporting the groUlld 
nut, we get four ~  value in foreign 
-exchange to the price of oil we pro-
·duce from it. We have to take into 
~  this. We produce 'ground 
nuts in this country. There is a price 
gap between the commodity in raw 
form and in some other form. If we 
allow export we can import neces-
sary consumable goods in this coun-
itry . We can grow grouni nuts in 
. abundance. There is a market in the 
world. We can sell them. We can 
. sell them. and buy edible oil which is 
needed. There will -be fOUr times pro-
fit in this. By simply banning some 
·of the items f'Or the domestic COD-
sumption and losing the traditional 
export markets, we may not be able 
-to capture again. In some cases we 
are losing valuable foreign exchange, 
-two to three times of foreign exchange 
which we eQuId get throu'gn those 
exports by spending one-third or one-
"fourth. Dfourth We can substitute the 
necessary imports. These are one or 
wo points wb1ch I wanted to stress for 
-the consideration of the Ministry. 

Similarly, coming to imports also, 
though many of the imports are r • 
tricted and only necessaJ..·y imports 
are allowed today, still there should 
?e a ~  overhaul of importable 
Items mto this country. What a 'e 
the priorities? We are not havu g 
enough foreign. exchange reserves. 
Our exports are not equivalent to our 
imports. In that context we have 
to see what are the things'to be im-
~  ~  essential items like oil, 
edible 011 and sophisticated maChinery 
that We require for the industrial 
development of the country. We have 
to restrict the import of other thing . 

Take the caSe of steel and cement 
which we are importing and to whom 
we are supplying. The domestic pr • 
auction is there; the domestic neces. 
sities are there. In regard to domes-
tic necessities, there are Government 
projects, ~ sector und rtakin'gs 
projects and big industries where 
these items are needed. They are the 
most essential. Then comes the 
question of housing for the poor and 
the middle-class people. The lowest 
priority should be for the rich for 
posh bungalows which are being con-
structed, whith are coming up every-
where in a big way. Our production 
of steel and cement is barely sum-
cient to meet our ends. Until the 
productiOn improves, for two or three 
years, should e not put a stop or 
put a restriction to constrncting big 
posh bungalows which are consuming 
only steel and cement and nothing 
else? After consuming a lot of steel 
and. cement, only four or five persons 
will be able to' live in i.t, not more 
than that. Just for the few people, 
SO much amount Qf steel and cement 
we are conswning in the country . 
If that much is produced in the coun-
try, well and good. But that is not 
80. We are augmenting it by im-
POrts and We are supplying to them. 
We $h.ould put a restricti n on the 
import 01 such items. 
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There are several other items also 
jn the sarn:e way. For the sake of 
luxuries of the few people, for the 
sake  of comforts of the few people, in 
the country the items whiCh are in 
no w ay ~  are being imported 
and supplied to them. These are the 
items which are used by the few 
for their luxuries. The construction 
of a posh bungalow is not an essential 
thing. The import of these items 
should be cut short and I request the 
hon. Minister to consider it. 

Coming to some other products, 
many of the products, as one of our 
friends said, We are exporting in the 
form of raw products. We are expor-
ting raw products and those raw pro-
ducts are being converted into manu-
factured products by other coun1ries 
which are re-exporting them and 
earning  much  more on them. Cap't we 
think of gradually developing an in-
ira-structure so that instead of ex-
porting raw products, we ourselves 
convert them into manufactured pro-
ducts and then export th€m, thereby 
earning more foreign exchange? Sp:-
cially in our country where labour IS 
available in plenty, we can convert 
raw products into finished products 
and export them and try to earn more 
foreign exchange, at the same time, 
increasing employment potential also 
in the country. 

For instance, take the case of  to-
b acco which is  the main product 0:( 
Andhra Pradesh. OUr production is 
good ; our e ports are ,good. But in 
what form are we exporting? We Coire 
exporting it as un·manufactured to-
bacco, If we  develop the necessary 
infra-structure in the country to ex-
port it as manufactured tobacco, we 
can earn more foreign exchange. 
Ours is a  labour  inten ive country. 
If we do that what is the quantum of 
employment ~  that we ~ 
provide in the country and what IS 

the quantum of foreign exchange we 

can earn, the difference between ex-
porting unmanufactured tobacco and 
exporting ma\tlufactured tobacco? 
That should be done. If we want we 
can completely ban manufacture for 
internal consumption and start new 
units for the purpose of export only. 
We can think of some export incenti-
ves for the manufactured units and 
'give an impetus to them and give a 
'Push to them. 

AN HON. MEMBER: All are good 
facts. 

SHRI P. ANKINEEDU PRASADA 
RAO: In the name of giving a sort 
of encouragement to the exporters, we 
are allowing them to import 10 per 
cent or 15 per cent of their export 
earnings in the name of replenish-
ment licences which many of us know· 
are miSused in this country. The 
procedure is such that the items which 
are allowed to be imported are in no 
way useful to the same line of his 
exports and they are sellin'g away the 
licenses to somebody else, who are 
importing goods and selling them in 
the open-market. Instesd of giving' 
that concession to them which is being 
misused we can 'give some other COn-, . 
cessions just like tax conceSSIon or 
cash subsidy or something Or the ~  

and cut-short our import bjll. With 
these few words, I support the de-
mands. I thank you. 

~ ~  ~ ~ ~  ~~  

~  ~ , ~ ~ ~ 

~~~~,  ~ ~~~~~ 
~ ~ ~ Cf)f ~  ~ \;fnr 
ffi ~  ~ 

~  ~, \ifT ~ 

~~ ri'1t ~ ~~ 
~ 2-4 ~ %" ~ it, ~~ ~  

~  ~ ~ If' \iI1 ~ m 
~ ~  3 ~ ~~~~~~ 

ijftffi' if , ~ w ~~ it 9;Il ~ 
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t ~ ~ ~  ~ ~~ ~ I 

vm ~ \ifr 3-4 ~~  ~ ~ 

it Wlf l11'i'f\'lf ~ ~ ~ ~ ~ , 

~ frrnn,{T ~ ~ ~ ~  ~ 

~~~~~~ 

~~ ~, ~ ~  

~~~,~~ ~ .. 
~  it til ;:frfu7iT ~ ~~ it :q:qf ~ 
~ ~  ~ ~ I \If'af ~ 

#r \iff ~~ a1 ~ ii1'R"iiT • t 

~ ~ Cff\' CftIT ~  ~ t t 
~ q'ffi ~ ~  ~, ~ q'f« 

~ ~ ~ ~ ~  ~ ~ SlTlI: 

~ ~~  ~~  

~ ~ ~~~~ 

~ ~ \iff ~~ ~ I ~~ 

~ mr ~ ~ m ~  

~  ~ I ~~~ ~  

f.fm ~ ~  ~ I ~ ~ ~  QJ 
~ ~ lIT Cfi11 ~ ~ ~ ~ f'ilffu' ~ 
~ ~~ , ~~~  ~  ~  ~~ 

~ I ~ f1'Tft ~  q"( ~ ~ 

lSoFlScNlct cR: a1 ;;frtr ~  fCfi ~~~ 

em ~ ~  ~ I 

P..ll ~  ~  ~ : ~~ 

~  

~  ,{yq fem ~ ~ ~ : ~ 

~ it ~ ~  ~~  ~ I 

ij'fNfcr ~, ~~~~ 

~ ~ f.mrr 'IT ~ lru ~ fttt6 

'ic ~  ~ m if ~ I ~ 
CfiT ~~~ ~~ ~ ~  

~ I ~  ~  ~  Cfi"r 1970 if ~ 
~ 165. 5 ~ Co; ~ ~ 

~ ~ ~ 1978-79 it ~ ~ 69,8 

~ c:;; ~ filIT I ~ ~ ~ 

~ 221. ~~ ~~ ~ 

90. 9 ~ C'1' CfiT ~  ~ ;rrrr I 

~  f'l'n.n'{T ~ ~ , ~ ~  J 

~ ~ crem" cfr afHf t I 

~  '{lQ ~ ~ ~  : fct;dT itt 
crern tf." Gfrn' @ ~ mer elf ~ it;' 
~ !1flWf Cfi'Ki Cfl1 ~ ~ ~ ~ 
Cftfl if fw CfiT ~  ~ ~  ~ 

~ ~ \iff ~ ~ \3fi em ~  ~ 

~  1980-81 ifi mm ~  itt 
fq;tri ~ ~ ifi 1 Cfi I at ~ I Cff( ij) eli 
~  it ~ Cfft f;:rum ~~ ~ ~ I 
~ ~~~~~ ~  ~ 

ifi ~ Cff'r ~ ~  f1Tlf;r ~ ~ 

~ fcti ~ ~ fctif( ~,~ ~ m ~~ 
~  ~ I ~  ~ ij') ~ ~ 

\ifI1:t liT ~  ~  ~ i ~ cfr ~ tI' ~ 

Gf<iffT ~ ~ I 

~ ~ ~ ~  ~ 

~ ~~ ~ ~ I ~  ~ 

It ~ f.:Miffi' ~ : 

"The total share of j ute backing 
in the total backing market is said 
to have fallen from 34.7 per cent in 
1979 (it was 44 per cent in 1974) to 
23.4 per cent in the first two quar-
ters of 1980." 

~ Pt (I QII \i('iCfi ~  ~ I 

~  ~ ~ fcrm ~  

ill ~~  ttfr ~  ~ I 1973-74 

~ ~ ~ ~ ~ @ \iff ~ ~ I 
1973-74 if ~ ~ m'llT 1036 
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~  ~  ~ qrnqr;r] 

~~ ~  ~  1974-7,5 ~ ~~ ~ 

1314 ~ ~  ~, 1975-7 6 ~ 

184 1 ~ ~ I 1 97 6-7 7 if 1 599 
~ ~  ~ I ~ ~~ ~  CfiT ~ ~ P.fT 

a'Gr 1 977-78 It ~~ trfrrr 1 290 ~ 

~ ?:ff? ~ ~  1 8 4 1 ~  

1 97 5-7 6 if I 1 97 8-:7 9 it ~ ~ 
~ 1 2 6 6 ~ ~ ~ 1 980-8 1 Cf\1 ~  

~ 541 ~ ~  ~ ~  ~~ 

~ Cfi'T \ii'fJ'T ~ ~~  ~  ~  

~ ffi 1 2 6 6 ~ ~ ~ ~ ~ 2 34 1 

~ ~ ~ ~  ~ I 

9;f17fre' ctn mer ~ I ii\Gf mzrrcr 
~ ~  ~~ ~  ~ ~ eft ~ ~~  

em CflfT {tffl' ~  \ii'Ta"T ~ I ~~ mer Gfrla-
~ ~ ,  ~ <+fl' ~  ~~ Cfi'T ~  

~ ~ \it'R'\TT ~ fCfi ~ ~ ~ if ~~ iiflrT 

mw ~ ~~  ~~ Cfi''(;rT ~  Cl'Tro 

~ ij':q'flfT 'ffr \iTT ~ ~ I ~  ~ 

a-r ~~ ~~  ~ f6fi' mCfefi ~ ~ cm:r 
(jr I 1979-80 ~ ~ iiti ~~ mq' 

~~ I oar ~~ 879 5 ~ ~ Cfn'tITlfTo 

fctrlfT tfcrT ~ ~ 1 980-8 1 if ~~ ~ ~ 

11300 ~ Cf)'T ~ ~  I '8'Gf ~ 

~  ~~~ afTCf' err ~ ~ W ~  ~~  

em il'r<rTa' rezrr \iffj'T ~ ~  CfiT , ~ fCfilfT 
\1lnn :qrfu:o: I ~  ~~ if ~  ~ 

~  ~ fctl' ~  Cfi'T ~~  ~  ~~  ~, 

~ ~  ~~ Cfi'T ~ ~~  ~ I ~  ~~ 

~  1979-80 if 166. 2 ~ l:!tftr 

'fl'T il'rzrrcr ~  q-r \ifGT fGfi' 1980 if ~ 

~ ~ 347. 8 ~ ~ ~  ~  I ~~ 

~ ~~ ~ ~~~  Cffi ~ ~ ~  

\iff ~ ~ I ~~ ~ ~~~  ~  ~  

t ~ Cfi'f ~  I ~ , ~, 

~~ , Cfiif:(fd' a-?(, , ~~ qrfnlr 

~ ~  ~  Cfl'( ~ ~ I ~~ 

~  Cf) ep't Q:) ~ ~ I Cf)T If" Cf)T tln: ~ 
, q'flflGt iti 33 qo-i ~ ~ 'if) ~ 

~ ~  tR ~~ ~ fcti' ~ ~ 

~ ~  m- ~  9;fTlfRr Cfi'W ~ ~~ 

~ I ~~ ~~  ~ ~  ctft, OOq-
~ ctft arrcr ~ ~ ~  ~ dtt 

ct?r ij'lCf ~ ~, ~ rrro '4T 
~ fCfl' ~  9;frq' ~~  ~ ~ fcff 

m-~  ij' ~  ~ ~~  CliT mlfffl 

~ ~~ ~ I ~  ~ fGflm ~ 

ctr ~ ~ ~  ~ q;n:'l \3¥li'T ~ ~  

<t1Vrr ~~ em: ~  \jfffi'f ~ I ~ 

~  ~  ~ ~ ~  ~ ~ 9;f+iCfl 

:;:frii cfr ~  ~ ~ ~ ~~ ~ ~ 

~ \ifrct" ~ fcti' mzmr ~  ~  I 

1971-72 tr ~ ~ 1978-79 

~ fuqi ffi;r ~ ~ if ~ crf.[ iF 
'"' e 

~ 'fiT ~  I ~  1 2 ~ ~ 

It ,fir ~~, ~ GT+f ~  qlIT 

144 ~~ ~ ~ ~~ I 

~ lffi:f1' it ~ ~  ~ 1 2 ~ 

~ GN if ,f;a ~  ~ 1 44 CfiUf ~ 
5 ~ ~ I ol'Cfl' ~ ~~ ~ rn 

~~~~  ~~ 

~~ ~ am: ~ ~ fCf\' CflrT ~  ~ 

~ ~ fcff ~ Cffr fcfftr ~ ~ ~ 
~~ ~  ~~ ~ ~ 
it, it-{r;)Jr it ~ ~~ it J;A'fq' 
'llRfq' ~ ~ ~ Q:T(if ~ ~ ~, 

~  ~  ~  ~~ I ij'm 
~ ~~ ~~~~~, ~ 

~~ ~~ ~~, ~ ~~ 

~ ~ a1 ~ ~~  ~ ~

~  treo' ~ ~  ~ , ~  a-r 
~ ~~, ~  ~ ~ ~ ~ ~  

~ q'«fR1' ~ ~  t5'f{r ~  

q'"( ~ ~ ~ em: ~  cm:rr ~, 

~  ifR ~  ~ ~ m cti'flf 

~ ~~~ , ~~~  ~~, 

~  sPTfu' ~ ~  ~ ~ ~ 

~  etfrfGro: I ~ ~  ~  ~ 

~ ~ ~ ifl1l1 ~~  ~~ ~, ~
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~  ~ ~ ~~, tttr ~~ em 
-mc.tre' ~ ~ ~ ~ I ~ 

~~ 'SfCfftf et?r ~ ~ I 
~ 

~ ~~  ~~~  ~ 
~  ~ ~ ~ ~ \i'iiCf)T ~  

~ ctfr ~~ if ~  ~ ~ I ~  

f.:rlmr ~~ ~ ~ ~  ~  ~ 

~ ~~ I ~  ~~  

~, ~ , ~  ~  ~~ ~ I ~ 

ffi Cfl'rorT ~ Rl' ~~ ~ ~ etft 
~  m'ffif ~ ctfr ~ ~  ~  

~ \ffl R'f m ~ qr ~~, 
~  CfiT ~~ ~ m"( ~~ ~ ~, 

m ~  if ~ ~ :J;fftTt CfillftrG( 

~ ~ ~~~ ~ ~~ I 

'$ ~ ~  ~ ~ ijo \iff ~~  ~ I 

~~~ ~~~~ ~~ 

~  ~~~~  ~  

~ ~~, ~~~ ~ m+M' 
-m ~ I ~ ~ ~ ~~ ~ 

~ I ~~ ~~ ~ ~  

~  I 

~  q-rn ~  ~  ~ 

~, ~  ~ if gqT ~  ~ if, 
~ if, ~ if, ~  It', ~ if, 

J ~ if, ~~ if, ~ ~ It' I 
~  ~ ~ g;rrq'ctr ~  ~~ Cfi( 

~ ~ I ~~ '1r1 ~ Cfi( 

~~, ~ ~ ~~ q"( mqo<lil ~ 
~, ~ if ~ ~ fen-~ 3 ~ 

~  tV( ~ ~  a1 ri if ~  lflrT 
~ 1 3 tfWc f.:rlmr 'eR."T ~ I ~ 
~ f.:rlmr ~ ~ ~ if, ~ 
If, ~ ~ ~ it, Cfl"q'ffi, ~ , 

~ ~ it ~ ~ I ~  ~ ~~ 

tfi'T ~ em: ~ Cffr ~~ ~ 

~~  f.:rlmr ~ ~ ~ Rzrfu ~ 
~~ ~~ ~ I 

~, ~ ~ ~ ~  ttl 
fcti i3fr ~ ~  ~  ~ -~ ~  

~  ~~ ~~~ ~ I ~ 

~  ~  ffll'n: Cfi"(a- ~ ~ ~ ~ 

~ ~ ~  ~  ~ :q-l<: ~ 

~  ~~ ~ ~ ~ ~ 

~ I a-r ~ .. ({r :q-1"( riift ctf S1'fu7ff 
It ~  ~ I ~ 1 3 ~ ~  Cfi'f 

~ ~ ~~ ~  ~ m"( ~ *" 
~~ ~~  ~, wRit:t ifu ~ 
~ ~ ~  ~  ~ ~  ~ ffi' 
.,;;n:r ~  \3fTffi ~ I ~ ~  

m ~~  ~~ ~, ~ 

:q-T"( ~  Clfr 00 'Sfful1't ~ it ~ 
~~ ~ ~  'fiT qm ~ 1flrT I 

~  ~~  ~ ~ ~  ~ ~ 

~  1Vi iSf'ifcf Q"T ~ ~ ~ q;nf 

~  ~ ~ ~, ~  ~  ~  

~  I 

~  \it1 ~ 'fiT ~ ~ ~ ~ 
~ ;lNrT Cflr ~ ~, ~  ijTW q-'h: 

~ 3  *r ~~ ~ ~  ~ I ~ 

f.;lrfer ~  ~  Cf)f ~ ~ I fGr.; 

~  #rc: rn ctfr arm' ~, ~ 3 ~

~~  ctfr GfRf ~, ~ ij'iif it f.:rlmr "tfCT 
~  

«rfCfzn=r", ~, ~  ~ 

\j((1l'ffi ~  ~ ~ t ~ ~~ ~ I 
~  ~ 10 ~ ~ ~~ 

~ f.r:t'Rr ~ ~ ~ ~ f.:rlmr ~ 
~ ~ 40 tn:«c ijo ifr Cfnr ~ tflff ~ I 
~ , ~~  ~ 1 6. 8 croTc 
f'ilffu ~~ ~ 1 ~ !q'Gf ~ 1'2. 6 

~  ~ ~  ~ I fm if ~ 11. 7 
tn:d'e' f.:rtffir rn ¥T ~ ~ 7. 4 
tT(<<c ~ tfqT ~ I 

~ ~ ,,~  ~ ~  

fctiqr lTlfr t I 
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~  1:yq ~ ~ ~ ~  ~ m' 
;;{f ~ iflfT ~, ~ ~ '+f,-~ 

~  ~ ~ I 

'frof ;r ~ ~ ~ Cfif f.flGT 

~ ~ ~ ~ , 1978-79 ff ~ 1088 
~ ~ <tiT ?:IT 'If£ fcp 1980-81 if 
4,000 ~~  ft· if!' mClCfi err ir iflff I 
~ ~ if ~ ~ -enC:T 4 ~ ~ ~ 

~ ~  CfiT ~ ~  I 

~~ ~ ~  CTfCi if ~  ~ I 

~  ~  ~ lfCiTfCfitl ~ 700 
'0;:1 

~ ~ em ~ ~ ~  ~ ~ I 

1980-:-81 ;r ~  f-mi ~ ~ ~ 

~ ~  ~ ~  1 02 ~ ~ e.:r 
'" 

em ~  "TT \;fl fCflKi ~~  ~ if 
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79 it 97 ~ 'C'1 em ~ I ~ 
~ ~ ~  1 02 ~  ~ ~ ~~  

it {f ,!fa fCfl'CT'ir ~  a' ~ ~~  

~  \;fr;ll ~~ ~  ~  ~ ~ ~ ~~ ? 

~ ~ ~  ~ ~~ ~ fOf)' ~

t;;'f'{ ~ ~ m-dT ~, it ~  ~ fCf) 
. ~ ~  ~ ~  ~ ~ ~ ~ ( ~  

t 

it ~  ~  ~ ~~ ~  ~ ~ 

~  ~, ~  ~~ 'to' (Uf ~~ fCfi' 
~ Cfilf ~ ~~ ~  isrr ~  itT 
~  {'1.{';{ f ~ qfifC; I 1 9 7 9 it 

~ ~  cr.T ~  fCl\t1T ;nIT ~ I 
~  • ~~ ~ ~ ~  ~ ~  ~~~ 
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~ & G\lT ~ mq'CfiT ~ ;r.;m ~, 

~ ~ ~ ~  ~ ~  ~ ~ ~ 

~ 'l'ifr.T ~ em ~, ~ ~ ~  em fUT 
~~~,~ ~~~  ~ 

i1ftf 3 ~ ~  ~, fo:rlltr ~  

~ ~ ~ ijwr ~ I ~  

~ it ~ ~ ~  crGf ~ 

~ ~  ~ if m'l' ~, ~  

~  ctiT ~ ~~ it 
~  ~, W ~ ~~ ~ rfiT 
smffi' ~  ~  \ij'f ~ ~ ~ 

• 

~  ~ ~ ~ fmr.:rit ~ ~ 
~ ~, ~ ~ ~  fcrm it ~ \ilTa-. 
~ I ~ ~~  ~  ~  q;Ft if 
~ ~ ~ ~, ~~ ffi' if, 
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~ ~ ~ tf1T ~ ~  ~ , 

~  ~ ~ cmt ~~ ~ 
~ ~~, ';.CiT ~ ~  ~ Cli"(tf 

l'f1 ~ ~  ~ ~  Gl'I"fu ~ 
~~ ~~ ~  ~~~  

~ ~~~~, ~~~ ~ 

~ ~~  ~ ~~

~ ~  ~ ~  

Cffii ~  ctlT ~ rtfGfl"T fmi if 
'a'tT ~  ~ 1 ~ if ~  ~  mit 
~ ~ err lim ~ ~, ~ ~  ~  

~~~  

mq<flT ~ ~ ~  ~  em-

~ ~~ ~~ ~ I ~ ~  
~ ~  ~  trt fCf1 1979-80 it ~~ 0 
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CflT ~ iiI1 fCf) 1 98 0-8 1 1f ~ Cf¥ ~ 4 5 0 
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"IT 'lfl fCfl' 1 980-8 1 if 1 1 5 0 ~ ~ 
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SHRI C. D. PATEL (Surtt): Mr. 
Chairman, Sir, I rise to make some 
concrete sug.gestions SO far as the 
departments of Commerce and Tex-
tiles are concerned. However, at the 
very outset, I want to say that I sup-
port the Demands far Grants far this 
Ministry. 
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Much has been said about the im-
port and export balances. I would, 
-however say that if the deficit balance 
increases year after year, it will be a 
reflection of the poor economic growth 
of the country. So, I urge upon the 
Ministry that all the necessary steps 
.should obe taken to promote exports. 

I am touching on industries which 
.have got very great export capacities, 
viz. zari, art silk and diamond. The 
zari industry is located mainly at 
Surat, Jaipur and Varanasi. This is 
an industry where 46,000 persons are 
~  and its prodUction is worth 
Rs. 75 crores a year. The !problems 
faced by this industry are very 
'serious ones. I urge upon the Minis-
1ry to take .adequate steps to redress 
-;those grievances. 

First of all, I request the hon. Minis-
ter to reconsider the Cash Compen-
·satory Support scheme. This industry 
.is getting assistance only to the extent 
'of 10 per cen.t of the f.o.b. value of 
-exports. So, my request to the Minis-
'try is that this should be raised from 
:10 per cent to 20 per cent. 

I compliment the Ministry for im-
'Pasing a ban on the export of silver. 
This should be continued. 

'There is another problem before 
ihis and other industries in surat, viz. 
the lack of a Foreign Post Office there. 

,-" There is need a Foreign Post Office, 
and should be established, c<>ordina-
1ion with the Department of Excise 
and Customs. This will help in the 
.sending of parcels from Sur at. 

Now about the art silk industry. 
'This industry hag the biggest centre at 
Surat. Nearly 40 per cent of the total 
power looms in country produce, on 
an average, about 2,5 lakh metres of 
cloth per day. This quantity is pro-
duced at Surat. And the number of 
looms is more than a lakh: 63,000 
Cluthorised looms. and 45,000 unautho-
Tized looms. So, the total production 
is about Rs. 500 crores, value-wise. 
The total investment in Surat alone 
is Rs. 135 crores. Total production is 
'15 crores metres of cloth; and value-
wise, it is Rs. 500 crores. 

Commerce 

The problems facing this industry 
haVe been brought to the notice of the 
Ministry a number of times. There 
are certain difficulties which could 
have been solved by the Ministry of 
Commerce, in consultation with the 
other Ministries. I will first touch 
upOn the shortage and high prices of 
raw materials. The weavers are 
constantly facing the shortage and 
high prices of the basic raw materials, 
viz. raYOn and syr.thetic yarn. Their 
weaving capacity has increased conti-
nuously, to meet the rising demand 
for -the fabric. Government should 
immediately fix the selling prices for 
viscose, nylon aEd polye'3ter yams; 
and a scheme should be devised, 
under whiCh the cooperative societies 
and other weavers should be able to 
place orders with the spinners, for 
their requirements, at a fixed price. 
The second point is about reduction 
in import duty on ny10n filament yarn 
as well as polyester 'filament yarn . 
Even though the Government has per-
mitted the import of nylon filament 
and polyester filament under the sys-
tem, but so far as the rate of import 
duty is concerned. it is very high. So, 
the rate of dutv is required to be re-
viewed. The third difficulty is regard-
ing the import of nylon. So far as the 
first quality Of nylOn is concerned, 
there is a restriction on import of first 
quality of nylon. So, this requireg to 
be reviewed. Then the fourth diffi" 
culty is regarding acetate filament 
yarn. When the Government allowed 
import of rayOn yarn, the import duty 
was withdrawn on import of Viscose 
Filament Yarn as well as Cuprammo 
nium RaYOn Yarn. However, im.porf 
duty of 120 per cent ad valorem on 
acetate filament yarn was not exem-
pted and as such it acts as a complete 
ban On its imports though the Govern-
ment desire that it should be freely 
imported under O. G. L. But it cannot 
be imported becaUse of the high rate 
Of duty that is being imposed. Then 
the import of viSCOse filament yam is 
also required to be seen. It may be 
allowed at a concessional rate. This 
is a very important point which has a 
very vital bearing, so far as the entire 
industrv is concerned. Then regarding 
regularisation of unauthorised power -
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looms, at present, I understand that 
the rate for authorising a 100m is 
Es. 600 per loom. That is a very high 
rat. Formerly, it used to be between 
Rs. 25 and Rs. 100. Now, it has been 
raised to Rs. 600. I have come to 
know that a writ has been filed in the 
Madras High Cour and the hon. High 
Court has given a judgment that 
Es. 600 per 100m are very high: it 
should be made only Rs. 100. So, I 
urg upon the present Ministrv to see 
that a thorough check may be 'made in 
thi reg·ard. It may be reduced at 
.Jeast Jess than Rs. 100 or at the most 
the maximum may be Rs. 100 and it 
hould not be mOre than that. 

So fal.' as Gujarat is concerned, the 
~ Industrial Investment Corpo-

ration Ltd. which is wholly a State 
owned undertaking has submitted a 
proposaJ\ for a letter of intent for a 
project with a capacity of 20 tonnes 
per da,', i.e. 7,000 tonnes a year of the 
production of nylon filament yarn. So, 
immediute steps should be taken to 
grant that. Otherwise, difficulties re-
garding raw-material are likely to 
continUE' for a long tim. This is a 
v ry irr portant industry wherein the 
soft loa n scheme of IDBI applica151e 
to IDR units of Cotton Textile Indus-
try should be extended to the IDR 
units ot Art Silk Industry also. 

By H'e way, .i believe that there is 
a problem regarding Public Bonded 

~  It concerns the Central 
Excise Ilnd Custom ~  that 
is the Ministry of Finance. I urge 
upon this Mini try also to look into it, 
because it has its own duty, so far as 
textile Is concerned. So far as Sur at 
is concerned recent). T a scheme has 
been formulated a Public  Bonded 
Warehouse has ~  established at 
rat. So all the wenvers and the 

pu hasers of yarn are supposed to 
depo it their raw materia1s at a parti-
cular place. There is no objection to 
that. So far as the policy is concernd 
it i welcome But part. of Surat. that 
is, UdYllla which dOes not fall within 
the Municipal Corporation limit, we 
h.sve te; look into that aspect also. So, 

many weavers and purchasers of raw-
material have to incur unnecessary 
expenditure on transport, have to pay 
unnecessary octrai duty. Till another 
Public Bonded Warehouse is provided 
or is kept at Ucfr.tna, the old System 
which was prevailing may be conti-
nued. So, these aspects m·ay kindly be 
looked into. 

Another important industry is the-
diamond industry. I think it is the 
most important industry; and I dare 
say that it has been a neglected indus-
try. I earnestly urge UPOn the Minis-
try to take very serious steps, so far 
as the diamond industry is concerned. 
It is located in C-ujarat, especially in 
South Gujarat, that is in Surat and 
Bulsar Districts only. But we have 
never bothered to see as to how far 
this industry is important Its export 
is Rs. 500 crores, an average during 
the last so many years. Since 1968 
the export has increased. Upto 1978, 
it had remained ~  but afte 
1978, it has shown a decline, SO far' 
as export is concerned; and most sur-
prisingly, we have fixed up the target 
very high. Last year, there was a fall 
and most surprisingly, we had target-
ted our level at Rs. 750 this year. I 
do not know how they are going to 
achieve it. I will take only five 
minutes more. 

MR. CHAIRMAN: You haVe already' 
taken ten minutes, 

17.15 brs. 
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MR. ~ Let the quorum 
hell be rung .... Now there is quorum. 

SHRI C. D. PATEL: Mr. Chairman 
I will not take much time while 
quoting some figures, I know that 
statistics are boring. So far .as this 
particular industry is concerned-in 
the year 1978-79 the total exports of 
handicraft commodities were Rs. 979 
crores-and out Qf which Rs. 693 
crores were of this particular item 
only. So, in this year also, if the level 
of exports is to be increased, my sug-
gestions is that-this particular indus-
try wherein the raw materials are not 
available in India-diamonds are not 
grown, we have no mines-all the 
raw material is importeri. The Whole 
import is being c('tntrolled by the Dia-
mond Trading Corporation which is a 
syndicate having a hold throughout 
the world. So far as our industry is 
concerned, OUr information is that our 
craftsmen traders have the enthlsiasm 
and capability to add to the exports. 
I urge upon the Government to look 
into this question very seriously. China 
has entered into this trade in a big 
way. USSR has started taking keen 
interest. In Israel-as I mentioned 
earlier-there  is a corporation or a 
syndicate in Tel-Aviv which is buying 
the raw materials. finishing the goods, 
exporting, banking; licensing-all 
agencies located in one 
complex one building. Some-
thing has to be done to encour-
age this particular industry as it has 
been suffering from 1971 sO far as the 
exports are concerned. Otherwise, if 
no proper steps are taken fOr regular 
supply of raw material i.e. rough dia-
monds, this may put the whole indusry 
in jeopardy. It appears that more 
than 60 per cent of the import is con-
trolled by the Diamond Trading Cor-
poration which is controlled by 
the big tycoons. In India 
also. it is understood that 60 per cent 
of the trade is ~  to a particu-
Jar class and the Hindustan Diamonds 
Trading Cornoration which i handling 
the trade and imports is really handi· 
capped. So, I urge upon the MinIstrY 
to appoint a committee to go into the 

~ of this industry. Otherwise 
we will be facing very serious cOnse-

quences of extinction of export of this 
item importers, which comes to about 
Rs. 500 crores, mostly in foreign ex-
change. 

Coming to the Kandla port free trade 
zone, the scheme was formulated in 
1965. We are in 1981. Last year the 
export was only Rs. 16.57 crores. We 
have fixed the target .at Rs. 36 crores. 
After formulating the scheme, we 
have passea through various :stages 
and We have been able to achieve only 
this much. Why? I request the Minis-
ter to pay serious attention to this. We 
have not been able to achive the target 
because of OUr tureaucratic approach 
so far as the development of this port 
is concerned. I or one, would not 
blame the bureaucracy. The bureau-
cracy has its oWn approach-not ima-
ginary approach but very conservative 
approach. Because of that, it has 
happened.  I will not cite examples, 
because that will jeopardise the inte-
rests of a particular company. In the 
field of pharmaceuticals, one multi-
national company has entered at 
Kandla port. The minimum required 
is FOB value 20 per cent. One Indian 
company started making a project and 
they submitted their report. This 
multi-national company entered the 
field and went on negotinting with the 
Government very cleverly and raised 
it frOm 20 per cent to 40 per cent. The 
multi-national company raised it to 
40 per cent becaUse nO indigenous 
company will be able to compete with 
that. Now, when the Indian Company 
submitted their rpport far 20 per cent. 
they were asked by the ~  

to raise it to 30 per cent. The IndIan 
company thereunon changed its pro-
tiect and submitted a report for 30 
per cent. Because the multi-national 
company has raised it to 40 ller cent, 
the Government is demanding 40 per 
cent from the Indian compan also. 
The multi-national company has raised 
it to 40 per ~  because the raw 
material suppliers are the arne com-
pany and it is a verv big company. 
This aspect requires to be looked into 
v -ry carefull. A multi-national 
com anv enters into  a  particular field 
and ~  an atmospher e i creatp.d that 
no indigenous f'm an would be 
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allowed to enter into that field. I have 
many examples to cite, but because of 
lack of time, I will conclude. I thank 
you tor giving me this opportunity. 

'·SHRr C. PALANIAPPAN 
(Salem): Mr. Chairman, Sir, welcom-
ing the Demands fOr Grants of the 
Ministry of Commerce for 1981-82, on 
behalf of my party, the Dravida Mun-
netra Kazhagam I wish to make a few 
suggestions. If you compare the ex-
port performance during April- Sep-
tember 1980 with that of the period 
April-September, 1979 you will find 
that the export has gone up· only by 
5.5 per cent, while the import during 
the same period has gone up by the 
staggering figures of 49:5 per cent. 
Consequently, it is anticipated that the 
balance of payments would be more 
than Rs. 5000 crores in 1980-81. I 
need not tell that such an adverse 
balance of payment position will play 
havoc with OUr internal economy. 
India's share in the world trade in 
1965 was 1 per cent and in 1980 it has 
declined to 0.5 per cent. I would like 
to stress the imperative need fOr cons-
tituting a high level probe body to find 
out the reasons far this decline and 
also to suggest remedial measures for 
boosting our exports. 

The value of our import has gone 
up because of the hike in petroleum 
products' prices. This emphasises the 
need for finding out indigenous substi-
tutes for our imports. The Import sub-
stitution should become the focal point 
In the activities of the Commerce 
Ministry. The Agarwal Committee 
has submitted a detailed report in this 
connection to the Government in Sep-
tember, 1980. Recently, our hon. 
Prime Minister has constituted a 

~  Committee of Secretaries 
to go into the question of import sub-
stitution and this is the most timely 
step that the Government have taken 
in the right direction. I am sure that 
the import poUey to be announced in 
April will be a revolutionary policy 
BUgJ!esting import sub titution of many 
products. 

SimultaneOUSly we have to augment 
our exports. The exporter has to till 
up gOme 76 sets of forms for exporting 
a commodity. This results in inordi-
nate delay and also ill infructuous ex-
penditure fOr him. They have been 
demanding for years for a few stan-
dardised forms for this purpose so that 
the export is not handicapped. The 
hon. Minister should look into this and 
do the needful. 

The Government is giving subsidy 
to many export commodities. The 
foreign countries look with frown on 
the Indian commodities and the coun-
try also gets a bad name for keeping 
the exports On the crutches Of sub-
sidy. Instead 'Jf subsidy, as has been 
suggested by the Tandon Committee, 
the tax remissiOn scheme should be 
implemented. This will go a long 
way in gaining greater ground fOr our 
commodities in foreign countries. 

Last year Section 35-B was made 
rigid, eliminating from its purview 
many items of expenditure incurred in 
export promotion. N:ltul'ally this had 
an adverse effect On Our export pro-
motion efforts I was haP9Y to come 
across the recent statement of the 
Chairman of the Board of Direct Taxeg 
that Section 35-B will be widened to 
inclUde certain itE:ms of expenditure 
incurred in export promotion. This 
will also help in increasing oUr ex-
ports. 

We have got go many Export Pro-
motion Councils whose Chairmen 
make frequent visits abroad ostensi-
bly for exploring the fore-
ign markets. They seem 
to be wasting the valuable 
foreign exchange because their efforts 
have not increased our exports. In 
fact our exPorts haVe declined. There 
will be nothing wrong if we demand 
that these Export Promotion Councils 
should be wound up forthwith. Their 
functions can 'be entrusted to the 
Trade Development Authority which 
is doing good work fOr export pro-
motion. Similarly, the Trade Fair 
Authority, entrusted with organising 

·The original speech was deUvered Tamil. 
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exhibitions within the country and 
abroad, should be provided with ade-
quate funds and further strengthen ~  

so that this institution also can take 
Over the job being done by the ~
port Promotion Ccuncils. 

~ The performance of the State Trad-
ing Corporation also requires to be 
toned uP. In 1980 the eXport turnover 
of STC has declined by 40 per cent. 
The hon. Minister shoUld explain to 
the HOUSe the reasons for this steep 
decline. Recently, the Metals and 
Minerals Trading Corporation has alSo 
lost a good opportunity tor exporting 
Our irOn ore and a small Latin ~ 

rican country has been able to capture 
the foreign market fOr its iron ore. 
Another matter to be looked into by 
the hOn. Minister is that we have been 
able to utilise only 22 per cent of 
the quota of Textiles obtained for the 
U.S.A. The hOll. Minister should ex-
plain to the House the reasons for this 
tardy performance, The West Bengal 
Government has levied a cess on Tea, 
which, it is apprehended, will affect 
the exports of tea. I want to know 
how the Government of India prOposes 
to tackle this matter. 

We are having trade with Sd Lanka, 
Singapore, Malaysia, Burma Indo-
nesia, Philippines, Honkong ~  other 
south-east Asian countries where 
Tamil-speaking Indians live in large 
numbers. Unfortunately, the Branch 
Offices of STC in  these places do not 
have Tamil-speaking offiCials, who 
will be able to judge the requirements 
of these countries. You will agree 
that chillies, fish, onion etc. produced 
in southern States of Andhra Pradesh, 
Karnataka, Tamil Nadu and Kerala 
are exported to these countries. There 
are efficient Tamil-speaking officialS 
in the STC Branch Office in Madras. 
They should be posted in these coun-
tries so that they will ·be able to help 
in augmenting oUr exports to these 
countries. 

There are more than 1200 factOries 
producing starch and sago from the 
tapica in Tamil Nadu and Kerala. In 
Salem District, Dharmapuri District 
and in Periyar Distric of Tamil Nadu 
we have many such units. The value 

of production is about Rs. 30 crore , 
Unfortunately, 5 or 6 monopoly ~ 

nessmen corner all the produce and 
sell. them in Calcutta, Bombay and 
GUJarat and their turn-over is Of the 
order of Rs, 120 crores. They resod 
to many illegal means like tax evasion 
etc. and deny the public exchequer of 
its rightful share. The Government 
should have a separate procurement 
organisation for starch and sago and 
ensure that they are exported which 
will be another source for earning 
valuable foreign exchange. 

WhE:n small nations like Philip-
pines, Indonesia, South Korea etc. can 
export commodities worth several 
hundreds of crores of rupees it should 
not be difii'cult jor a big ~  like 
India to launch a serious export pro-
motion campaign and succeed in that. 
There should be a centralised agency 
like Export Promotion Board which 
should be given set directions for ex-
ploring and exploiting foreign markets 
for OUr commodities. Agriculturists 
shOUld be sent ab:z:oad to absorb 
modern methods of agriculture in 
foreign countries. Since we can suc-
cessfully improve our export trade 
with traditional commodities, these 
will in turn produce more agricultural 
products for eXPort puposes. The 
recent Textile Police has come to t 
rescue of hand loom weavers. Hand-
loom weaving is the livelihOOd Of 5.5 
1akhs Of weavers in Tamil Nadu and 
7.5 lakhs of people are dependent on 
this livelihood. There should be a 
definitive export poliCy exclusively fOr 
handloom fabrics. I am sure that the 
hon. Minister of Commerce, who has 
wiped the tears from the eyes of lakhs 
and lakhs of handloom weavers will 
do this also. ,Now the export of 
marine products is in thE: hands of 
private people. The foreign excbange 
earned is appropriated by these pri-
vate industrialists. The Government 
of India should canalise the export of 
marine foods. 

Before I conclude I would refer to 
the widespread adulteration going on 
in the export of coffee, pepper, carda-
mom and even in handloom cloth. This 
haS affected greatly our foreign trade. 
The Government of India should take 
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up urgently stringent measures to 
bring to book these adulterators so 
that the fair name of our country is 
not sullied, 
With these words I conclude my 
speech. 
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THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
KHURSHEED ALAM KHAN): The 
textile policy recently announced gives 
the pride of place to handloom about 
which the hon. Member was speaking 
just now. Therefore, in this brief time 
that has been given to me, I would 
explain what we have done for the 
handloom, what are our intentions and 
what we have the intention to achieve. 

For the first time the policy has 
brought the powerloom sector in the 
orbit of textile policy because there 
has been a lot of competition between 
the powerloom and the handloom and 
therefore, it is necessary to ensure that 
this competition is eliminated to a 
certain extent in order to ensure that 
powerloom and handloom may exist 
side by side. 

Five per cent growth has been allow-
ed in respect of the powerloom sector 
during the Sixth Plan. But that is 
only reserved for such cooperative 
sector which is under the handlootn 
presently and they will be given this 
chance to better their prospects. 

The total cloth production in hand-
100m sector will increase from 3,350 
million metres t about 4,100 million 
metres during the Sixth Plan and this 
is mainly done for the poor people be_ 
cause all this cloth is used for the poor 
sections of society. The production of 
janata cloth would increase from 290 
million metres to 325 million metres 
and this will be exclusively for the 
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poorer sections of society. They shall 
have no difficulty about it. 

The Plan provision has been in-
crease from Rs. 9.47 crores to Rs. 22 
crores in 1981-82 while the total Sixth 
Plan provision has been increased to 
Rs. 120 crores. This indicates the im. 
portance that we attach to handloom 
industry. We can assure all those 
who are interested in handloom indus-
try that their interests will be looked 
after well and we shall ensure that 
there is no shortage of yarn and there 
is no difficulty of any sort to them. 

A number of schemes have also been 
started for the benefit of handloom 
industry. The bank credit under the 
RBI scheme has also been 
increased from Rs. 26.43 crores in 
1976-77 to over Rs. 78 crores in 1981-' 
82. Individual weavers are also entitled 
to a loan upto Rs. 25,000 at the interest 
rate of 9 to 11-1/2 per cent. A pro-
vision of Rs. 80 crores has been made 
for giving subsidy to the production 
of janata cloth and this will exclusive_ 
ly be for the weaker secti9J1S of so-
ciety. This is in additiMl to sum 
of Rs. 3 crares which is meant for re-
bate on sales of handloom cloth in 
1981-85. This rebate is given for 30 
days in a year apart from the rebate 
which is given when the handloom eX_ 
hibitions are held in various big cities 
like Bombay, Calcutta, Delhi, Madras, 
etc. 

IDuring the Sixth Plan, 25 spinnin"g 
mills are proposed to be established 
particularly for the benefit of hand-
loom sector so that there may be no 
shortage of yam in any sector. These 
mills will be located particularly in 
such areas where there are clusters of 
handloom weavers and they will be 
getting yam without transporting 
from long distances as they have to 
do at present. 

Assistance amounting to about Rs. 2 
crores will be given to state Govern-
ments for ,;dYing pre-loan and post-
loan facilities in the handloom sector. 
A sum of Rs. 4.50 crores will be spent 
in 1981-82 for increasing yarn and 
production capacity for the beneflt of 

I 

handloom sector. A provision of Rs. 
3.6 crores has been made during 1981_ 
82 for giving capital assistance to the 
Handloom Development Corporation to 
increase their marketing capacity and 
this will be for the benefit of hand-
loom sector. 

In order to develop the handloom 
sector in the north-eastern region, an 
assistance of Rs. 1 crore will be given 
to the North-Eastern Handicrafts and 
Handloom Corporation because there 
has been a demand for providing more 
facilities in this region. 

Apart from this, State Governments 
are being assisted to participate in the 
equity of the proposed new Handloom 
Weavers Cooperative Mills through the 
National Cooperative Development 
Corporation. Besides, we have recently 
made arrangement with the Indian 
Mills Association to provide 14,000 
bales per month for providing yarn 
to the hand loom sector and this has 
been done on voluntary basis. To en .. 
sure availability of yarn, Government 
made this arrangement and actually 
this arrangement has already come 
into force and that has been the rea-
son that the price of the yarn has been 
rolled back to almost the same level 
as it was in October, 1980. No doubt, 
during this period, the price of cotton 
has increased by 33 per cent. But still, 
we are trying to keep the price of yarn 
at a reasonable level sO that prices are 
stabilised and the weavers get this 
facility. 

The technological back-up to the 
programme of handloom development 
is provided by the weavers' centres 
and by two Indian Institutes of Hand-
100m Technology which are establish-
ed and one more Institute of this type 
will be established in North-Eastern 
region. 23 weavers' service centres 
are provided for the benefit of the 
weavers and similarly 25 intensive 
handloom projects have been set up. 
They cover about 1.50 1akhs of looms. 
Similarly 21 export production pro-
jects have been set uP for the benefit 
of the handloom sector and they are 
taking full advantage 01 theSe faclll-
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ties. 18 Handloom Development Cor-
porations and 30 Apex Societies are 
also in action. 'Phey are for the benefit 
of the handloom sector. Production of 
cloth has been increased. As I said, 
during 1980-81 it is estimated that 
production wili be 3,350 mill'On meters 
and in 1984-85 it will be 4,100 million 
metres which will be an increase of 
about 4() per cent in the production 
of cloth. 

Exhibitions are being organised in 
Bombay, Calcutta, Madras and Delhi 
and recentliy in the exhibition which 
was held in Calcutta handloom cloth 
and other material was sold of the 
value of Rs. 3-1/2 crores. While in 
Bombay, the figure exceeded Rs. 4 
crores. 

With regard to the control on power 
looms, a Committee has been set up 
to enable the Textile Commissioner to 
look into the problems of he power-
looms and to en.sure that there is no 
unchecked and uncontrolled growth of 
the powerlooms. 
, 
Just nok an hon. Member has 

said something about the textile mills. 
We have 111 textile mills under our 
ownership and management. But, I 
must say that these textile mills we 
have inherited with a rich legacy of 
difficulties and problems. As has been 
said by my hon. friend herE:, we will 
not make this legacy richer by our 
fully We are going to make them 
more profitable. Actually they have 
be n losing concerns and We had to 
take them over, not by our 
own choosing but in the interests of 
about 2 1akh workers who are work-
ing in these mills and now these mills 
are really the clothers of the nation 
because they are producing about 907 
per cent of the cloth which is used by 
the weaker sections of the people or 
by the middle-class income-group. 
They are not making more than 2 per 
cent cloth which can be called fine 
or uper-fine. 

Apart from this the labour problems 
hav been orted' out and I am glad 
to be able to tell thi augu t House 

that We have provided 2 colonies. It 
is for the first time that this organisa-
tion has provided this facility for the 
labour in which there are about 300 
units in one colony and 400 in another 
colony which is under construction in 

~ The modernisation plans have 
been taken in hand, actually we have 
made out a programme of Rs. 329 
crores for modernisatioo plans; in fact, 
Rs. 100 crores have already been spent 
for modernisation of the machinery 
and equipment of the mills while 
Rs. 40 crores will be spent during the 
current financial year; and the remain-
ing amount will be spent during the 
remaining part of the Sixty Five Year 
Plan. The only problem that We are 
facing for the time being in slowing 
down the modernisation programme is 
the difficulty in procuring the machi-
nery and equipment for replacement. 

An hon. Member from this side had 
mentioned something about the Kandla 
Free Trade Zone. I would like to 
mention here that the Kandla Free 
Trade Zone is now working in full 
steam; we haVE: got 53 units already 
working in the Kandla Free Trade 
Zone· there are about 20 applications 
still ~  clearance and six have been 
finalised. It means that there will be 
more units added to this zone. 

Regarding concession and other 
things given to the Free Trade Zone 
recently in the Budget Speech the 
Finance Minister has already announ-
ced that a five-year tax-free holiday 
will be given because it was stated 
that, in some other countries where 
Free 'Trade iJZone exists, ~ 

holiday is provided. I am sure that 
Kandla will bE: able to achieve the 
export target of Rs .. 25 crores during 
this Year, and we expert that by 
1985, it will export goods of the value 
of about Rs. 40 crores. 

Similarly, something was said about 
sericulture. I would like to mention 
briefly that, in scriculture the Central 
Silk Board is the nodal agency at the 
national level which is looking after 
the interests of silk industry in this 
country. The Board is responsible for 
not only looking after their interests 



433 D.G. Min. of CHAITRA 2, 1903 . (SAKA) Commerce 434 

but also for such research and deve-
lopment as is needed for this industry. 
Its programmes and policies are shap_ 
ed in such a way that the research is 
more action-oriented. Emphasis is be--
ing laid on development of superior 
quality of silk, so that we can compete 
with the silk produced in other coun-
tries like Japan, China and Korea. 
During 1980-85, it is proposed to in-
crease the raw silk production from 
4,800 metric tonnes to about 9,000 met-
ric tonnes. The main States which are 
contributing· to this are Andhra Pra-
desh, Karnataka and Tamil Nadu 
where a lot of schemes have been un-
dertaken to improve the production 
and increase the production of silk 
and mulberry. Apart from this experL 
ments are also being made in states 
like U.P. Bihar and West Bengal for 
mulberry culture, sO that we can grow 
more mulberry in these states. In 
Karnataka, a programme is being im-
plemented with the help of the World 
Bank-a World Bank-assisttd sericul. 
ture project of the order of Rs. 80 
crores. This will increase Karnataka's 
raw silk production from 3,000 metric 
tonnes to about 4,000 metric tonnes per 
annum. For this scheme, the Silk 
Board will be providing research and 
development support through its re-
search and training centre. 
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Apart from this, I will tell you what 
we are doing in the field of hand .. 
knotted carpet industry. Here I would 
like to say that at the moment the 
total requirement of the hand-knotted 
carpet. Industry is of the order of 
about Rs. 800 crores in the world, and 
we are exporting about twelve per 
cent of this total requirement. We 
hope that, by 19'84-85, the total re-
quirement of the world will be of the 
order of about Rs. 1000-1100 crores 
and by then, we are planning and are 
increasing the infrastructural facili-
ties in such a manner that we should 
be able to export about one-third of 
the total requirement of the world. 
It is hoped that we will be able to 
achieve this target. 

With these words, Sir ... . 

MR. CHAIRMAN: Would you like 
to have some more time, considering 
the material you have on hand? 

SHRI KHURSHEED ALAM KHAN: 
Thank you, Sir. 

MR. CHAIRMAN: The HOUSe now 
stands adjourned to meet again tomor-
row at 11 a.m. 
8.00 hrs. 
The Lok Sabha adjourned till Eleven 
Of the Clock on Twesday, March 24, 

1981 jChai tra S, 1903 (S). 


